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Pait Hol'BLS M, BN, DHONDI(AL, MEMBSS _(ADMINISTRATIVE)

This OA has b2en fil2d by Shri Birdhi Chaend Mz2na and
Shri P, Madhvan challznging the order dated 15,2.,9C issued by
thz Deputy Director (Adm,), (Ministry of IuB), New Delhi, posting

on2 Shri A.C. Gaur as Accountant in the Jaipur area from

Lucknow,

2, The applicents w2re working as U,B,C,s and expacted
promotion to the post of Accountant lying vacant in the Jaipur -
Region for a long time, As p2r recruitment rules to th2 post,

it i5 to be filzd up 1O0% by promotion from the URCs within the
rzgion, The eapplicants ar2 objecting to bringing any Accountante”

from th: Lucknow Region, \

3. It is clzar that the rzcruitmsnt rules providz that the
post of Accountaent is to b2 filed up LOOUX by promotion from the
UDCs within the region and no outsiders can be promoted to this
post; Howrv2r, in this casz Shri Gaur has bzen brought «t th2
sam? post of Accountant which hz was holding in the Lucknow
Division, 3hri A.C, Gaur h:s not bean made & perty in this

application,

4, In view of the aforamzntion2d consid2rstiomms, the OA
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fails and it is heveby dismissed, No wsts,
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